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Samey Sipgh £/o0 Sh. Babu Lal
R/o 1134, ALT Centre, CGhazisbad, T.P.

Bijender Kvmar S/o Om Prakash

K/o D-11, Patil liarg, Balmiki Basti, Chezizbad, U.F.

Karam Singh S/o Shri S. Lal
R/o 1/12, LLTTC, GChazlebad, U.F.

Bal Kiehan /o0 Sh. Shiv Chcran
&/0 Vill., Reichur, P.0. ¥has, U.P.

Achok Kumar S/o chri Vishnu
R/o Jatawara Balmiki Kalloni,
House Ko,2, Ghazizbad, U.P.

Iahipal /0 Shora}
R/o Bhirkur, P.0.:Reahiskur, Chaziebad, U.P.

Rej Xemer £/o Shri kam Ra]
R/o Shahkur Bamzta, P.0, Shakvr, Bamste,
GhaZiahed, U.F.

Ileden Singh &/o0 Sh. Cnotam Eingh
R/o. Vill. Allaye, F.0.¥hara, Chaziebed, U.P.

Ombir Singh S/o0 Sulthan Singh
R/o Vill, ¥idhewli, P.C. Lhavlana, Chaziebsd, U.F.

suresh Chand S/o0 €hri Chatru
k/o 652, Gali No.2, VijJayrager, Lawel Road,
Ghaziabzd, U.TF. _

Shri Pal 6/0. Shri Sumertu
R/o 154, Bonias, Chazisbzd, U.F.

Bhule-II S/o Patlv Rama
R/o Vill. thehkur, Ramata, Ghaziabad, U.F.

Charsn Singh £/o0 Shri Jumme Ram
R/o Vill. Duriys, P.0.FKacherz Vacraved,
Ghaziabad, U.F. }

Rajbir £/0 Phule
C/o 1134, ALT Centre, Chazisbed, U.F.

Alam Eingh S/o0 Brahm Subgh
Vill. puriei, P.O. Kechera, Chaziebad, U.P.
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Gyen Chard S/0 Shri Khajom
R/o Vill. cthskhur Pasti F.0. Shakjur Bamete,
Ghaziabad, U.P.

Birpal /o0 Perkash
R/o Patel lLarg Richavry ilzta Velrmiki Colony,
Ghaziabad, U.F.

Brahm Pzl S/o0 Shri Sukhan Singh
R/o. Nidhawli, P.O. Dhavlamz, Chaziabad, U.F.

Rattar Singh S/0. Xanbul
R/o Village: Dunda Handa, P.0.Dunda Handa,
CGheziebzd, U.F,

Remesh S/0 Shri Wally Eam
Village: Fegavta, P.0.Fagautta, Distt.Ghaziabad, U.Pe

llghar Chend C/o Shri Kalu kKenm
R/o Villepe: Zeihaits, P.G. Khee, Chazizbud, U.T.

Eishat C/o Shri Samay Singh
R/o Villege: Samana, P.0.Camepa, Ghazisbad, U.F.

Jal Kishar £/o €hri Bathtavar Sirgh
Ranu Fatehrnur, P.0.Dhatlzerhi, Distt. Leervt, U.F.

Daya Nand £/0 Shri Xanehhni )

R/o Razkurs, Pillkruwa, Chaziebed, U.F.

Suresh-I1 £/o0 Shri Reja hem

R/o Village: Dumdehera, F.0.Surdehera, Ghaziabad, U.F,

Naresh $/o Chri Her Chande
k/o Villsge & P.O. Bhamznte, Distt. Gheziabad, U.F.

Jal Prakesh S/o0 Shri Bakuj Lzl
R/o Distt. Shzizp Pand, Bongha-54, Ghaziabad, U.F.

Ram Kishan (/o Samzy Singh
R/0 1134, AIT Centre, Chaziabsd, T,P.

Ram Yicshar £/0 Jai Pal
D/15, Patel 'arg, Bezlmiki Besti, Ghaziabad, U.F. '

furar! Lal S/o Nethu Ram
R/0 Palmiki Colony, Fatel i’argy Ghazisbad, U.F.

Fateh Singh S/o0 Sektu kam
Villape: Dundzhzde, P.O. Chaziabad, U.F,.

Hari Dass £/o0 Karm Chand

R/o Lamdols, P.O. ¥amdola, Ghaziebad, U.F.
Ram Pal Singh S/0 €hri Ilangel Sen

R/o 1/35, AITTC, Ghaziabad, U,.P.

Bhagwan Dacss §/0 Bzmke Lal
R/o 145, Banjha, Ghaziabzd, U.F.

Ram Bhul S/o Panarsi Dass :
R/o Duhri, P.0.Pilakhuwa, Ghaziabad, U.F.
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Ramesh 5/0 Shri Sukhe
R/o Vijay Nagar, A/119, Ghaziabad, U.F.

Surendra Pal /o0 P.Chand
Guldhehra, Ghaziabad, U.F.

Om Prakesh £/0 }.Lal
R/o 1/13, ALITC, Ghaziabad, U.F.

Rajender Singh S/0 Khem Chznd

Karsmveer S/o0 Prem Raj
Keseri llata Patel Karg, liew Ghaziabad, U.F.

Shri Chand &/0 Prabhu Layel
R/c 1/16, ALTTC, Ghazizbad, U.F.

Bachan Singh S/o0 Shri Fsgeni
R/o 11/42, ALTTC, Chaziebzd, U.F.

Jal Prekesh C/o Samay Singh
R/o0 1134, ALT Centre, Ghaziabad, U.F.

Eishen Lal S/o0 Shri Godudu Ram
R/o tzhibabad, P.0. EKhase, Ghaziabad, U.P.

NE) ees  APPLICANTS

VZRETS

Union of India, through: The Secretary
Kinistry of Communicstion, Senchar Bhawan,
New Delhi,

P& T Boerd, through: The Chairman,
Dak Tar Bhawan, New Delhi.

The Direttor-General,
P&T, Dak Tar Bhawan, Kew Delhi,

The Chief General Mana-er ALTTC,
Ghaziabad, U.P, BeTy ALITC
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Hon'ble DOr, A.Vedavalli, Member(Jd)

None for the applicants even cn the ssecond
call, Shri R,K.,Shuklz, proxy counsel of Shri V.S.
R.Krishna, counsel for the respondents present, Insrpite
cf the order dated 14,2,1997, none has appeared for
the @applicants even.today, either in person or thrcugh
their counsel, It is therefore, presumec that the
applicants are not interested in pursuing the case
any further, In the circumstances, the C.H, is

dismissed for defeult and non-prosecution,

PR
(DB.A, VEDAVALLI)
MEMBER(J)




